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Bill 
About Gulhati Cammittee's report, 

he m;ght look into it and just find out 
the position. 

Shri Satya Narayan Sinha: I do not 
think it has been admitted as a No-
Datc-Yet-Named motian. If it is 
there, I will consider it. 

Mr. Speaker: It must be found out. 
Shri Gulzairlal Nanda. 

Shri Ansar Harvani (Bisauli): Sir, 
I want to draw your attention to this 
matter ..... . 

Mr. Speaker. How can the hon. 
Member stand up in this manner and 
draw my attention to a matter which 
I do not know? 

Shri Amar Harvani: This is about 
yesterday's proceedings. I want to 
draw ycmr attention to this ..... . 

Mr. Speaker: He must write to me 
first and then I will see whether I 
can allow it. 
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Shri GU'lzariIal Nanda. 

PERSONAL INJURIES (COMPENSA-
TION INSURANCE) BILL" 

The Deputy Minister bt the Minis-
try Of Labour and Employment and 

(Railway3) 
for PlannIng (Shri C. R. Pdaabhi 
Bama.): Sir, on behalf of Shri 
Gulzarilal Nanda, I beg to move for 
leave to introduce a Bill to impose on 
employers a liability to pay compen-
sation to workmen sustaining per-
sonal inj uries and to provide for the 
insurance Of employers against such 
liability. 

Mr. Speakel': The question is: 

"That leave be granted to intro-
duce a Bill to impose on employers 
a liability to pay compensation to 
workmen sustaining personal in-
juries and to provide for the in-
surance of employers against such 
liability." 

The motion was adopted. 

Shri C. R. Pattabhi Raman: Sir, 
introduce the Bill. 

12.19 hrII. 

SUPPLEMENTARY DEMANDS FOR 
GRANTS (RAlLWAYS),t 1963-64. 

Mr. Speaker: Now we take up Sup-
plementary Demands for Grants for 
Railways for which one hour has been 
allotted. Shri Nambiar. 

The Deputy MiDiater in the 1IIiDis-
try 01 RaUways (Shri ShaJlllawu 
Khan) : Sir, I would like to make 
some introductory remarks. 

Mr. Speam: All right. 

Shri Shahnawaz Khan: Sir, in 
moving the Supplementary Demands 
for Grants for 1963-64, it is necessary 
to explain by way of introduction that 
they are not for securing additional 
funds at this stage and are, therefore, 
not due to defective framing of the 
original Railway Budget. 
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[Shri Shahnawaz Khan] 
The items included under the two 

Supplementary Demands are in the 
nature of 'new instruments of service' 
which requ.ixe to be brought specifical-
ly to ,the Parliament's notice, by 
making a token provision therefor-as 
has been done by providing Rs. 50,000 
only in each case--even if the funds 
required can be met from within the 
total sanctioned budget provision 
under the relevant grants. 

The surveys or preliminary investi·· 
gations ,-overed by SUIPPlementary 
Demand No. 2 pertaining to contem-
pla,ed developments of the Mormugao 
port and the likely consequential re-
quirements of broad-gauge rail con-
nections to the Port and rail facilities 
to serve the contemplated Bokaro 
steel plant. All these developments 
are still in a fluid state, and even the 
advance action or surveys required on 
the Railways' part could not be envi-
saged or provided in the origlhal Rail· 
way Budget or in the Supplementary 
Budget voted in April 1963 in respect 
of a broad-gauge rail link to Assam. 
Likewise, ,the provision asked for under 
Supplementary Demand No. 15 to faci-
litate increased tranSport by rail and 
ferry across Farakka, is the result. of 
an assessment which has since been 
made of ,the transport requirements of 
Defence, of the Farakka Barrage Pro-
ject Adntinistration, etc. Even here the 
extent of facilities is still under t!xa-
mination, keeping in view the objec-
tive of obviating, as far as possible, 
expenditure on duplicate arrange-
ments in the interim period until the 
Farakka barrage comes into being. 

With these introductory remarks, 
Sir, I move the Supplementary De-
mands for the consideration of the 
House. 

Mr. Speaker: Motion moved: 

DEMAND No. 2.-M:J:SCELLANEOUS 
EXPENDITURE 

"That a supplementary sum not 
exceeding Rs. 1,50,000 be granted 

(Railways) 

to the President to defray the 
charges which will come in course 
of payment during the year end-
ing the 31st day of March, 1964, 
in respect of 'Miscellaneous Ex-
penditure'." 

DEMAND No. 15--0PEN LINE WORKS-
ADDITIONS AND REPLACEMENTS 

"That a supplementary sum not 
exceeding Rs. 1,00,000 be granted 
to the President to defray the 
charges which will come in course 
of payment during ,the year end-
ing the 31st day of March, 1964, 
in respect of 'Open Line Works-
Additions and Replacements'." 

There are two Cut Motions. Are 
they being moved? 

Shri Prabbat Kar CHooghly): Yes, 
Sir. 

I beg to move: 

"That the Demand for a supple-
men·tary grant of a sum not ex· 
ceeding Rs. 1,50,000 m respect of 
Miscellaneous Expenditure be re-
duced by Rs. 100." 

[Procedure of survey on 
tant lines like those in 
(1)]. 

impor-
Bokaro. 

"That the Demand for a supple-
mentary grant of a sum not ex-
ceeding Rs. 1,00,000 in respect; of 
'Open Line Works-Additions and 
Replacements' be reduced by 
Rs. 100. 

[Lack of planning in work in con-
nection with Farrakka. (2)]. 

Shri Nambiar (Tiruchirapalli): 
Sir, one difficulty which We experience 
in moving cut motions is 1lhat we can-
nat give advance information of all 
the points except in ~t of one or 
two dIlt motions from each group, 
which means that Members have no 
discretion. 

Mr. Speaker: That we will consider 
separately, 
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Shri Nambiar: So the hon. Minister 
will excuse me if I bring certain 
points of which we could not give 
notice in advance. There will also 
be the objection that it is only Sup· 
plementary Demands and Me cannot 
discuss ~era1 policy matters, which 
I am not going to. 

But with respect to Demand No.2, 
Miscellaneous Ex;penoditure, I would 
like to make a mention about a point 
from my part of the Southern Railway 
which is a small matter and which 
does not involve much of expenditure. 

12.23 hrs. 

[MR. DEpUTY-SPEAKER in the Chair 1 

On the Southern Railway, in the 
Pudukkottah section, we had what is 
kn~wn as an out-agency at Puduk-
kottah. From the earlier days of the 
Raja's regime; ever since the incep-
tion of the railway system in that part 
we had it. Recently, fOr no reason 
whatsoever, we do not know, the out-
agency has been abolished wilth the 
result that the town being far away, 
at a distance af two miles, people find 
it difficult to take advantage of the 
railway system to book in the town, 
both parcel as well as passenger book. 
ing. It is not an item where the rail-
way administration has to'incur much 
'!xpenmture. I would request the 
hon. Minister to consider this ques-
tion. Representations have been made 
to the General Manager and we were 
told that due to some difficulty in get-
ling chea.p tenders this was not agreed 
to, Whatever may be the difficulties 
with regard tIx> <tenders and the rate, 
etc. Government may consider the 
question and see that thiS facility is 
restored. I am nOlt asking for a new 
facility. It was exist:in·g all these 
years. 

Coming to the next point. about 
Demand No. 15, a.bout works, etc., I 
would like to make certain observa-
tions with regard to the Southern 
Railway. Here money was already 
voted for the work, but the work that 
is carried on is being slowed down 

\'ery much. We find it very difficult 
10 understand tbat. This is with re-
gard :0 the electrification work on the 
Southern Railway between Villupuram 
and Tamba.ram. We were told recent· 
ly, ·the Railway Minister visited our 
part and said that steps are being 
taken and that it will be done soon. 
But it is going on at a snail's pace, 
and I ,think that if it goes on at this 
rate, the electrification up to Villupu-
ram may take a.t least twenty years. 
I do not know whether the hon. Min-
ister cannot get this expedited. 

I would also submit that the electri-
fication up to Villupuram will not 
suffice. Just thirty miles away from 
there, we have the Neyveli project 
which is a very gigantic one in the 
Southern Railway, and we would only 
urge that Neyveli should also be con-
nected. If Neyveli is not connected 
with the Madras port then there is no 
useful purpOSe which will be served 
by electrifying only up to Villupuram. 
Therefore, I would request the hon. 
Minister to see whether ·this question 
cannot be considered. I am making 
this sugge5tion because money has not 
been sanctioned for cormecting Ney-
veli and Villupuram. whereas up to 
Villupuram it has been sanctioned 
alrimdy. My plea, ·therefore, is that 
the electrification up to VillupUram 
mUst be quickened, and Neyveli also 
should be connected. 

Then, I would like to say a word 
on the question of doubling the line 
between Jolarpet and Shoranur and 
linking it with CochJin Ha:rbour. The 
question of full utilisation of that port 
also comes in. Unless and until that 
port is linked by means of a double 
line, the difficulty on the Southern 
Railway, particularly, on the West 
Coast. will be very much. I can say 
that today, the point of saturation has 
been reached, and the trains are not 
practically in the process of moving 
at all. especially the goods trains, and 
the speed has come down to an ave, 
rage of ab:mt ten miles on that sec-
tion. In the interests of quick trans-
port and exporMmports, and the uti-
lisation ,of the Cochin Port, I would 
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[Shri Nambiar] 
request that tlJe question of doubling 
of this section on 1lhe West Coast may 
be taken up very seriously and not 
in the mann'er in which it is being 
done today. 

Then, there is the old and the long 
standing demand on the question of 
the removal of bottle-neck between 
Madras and Vijayawada. The bottle· 
neck between Madras and Vijayawada, 
the bottle-neck betweenCochin Har-
bour and Madras, and the metre gauge 
on the Southern Railway, all these 
contribute -to the failure of the 
Southern Railway. Recen.tly, I have 
seen a report saying that the Southern 
Railway is running on a loss. The loss 
that was estimated for last year was 
Rs. 3 crores. And mind you, that was 
the position on just one railway. In 
these days of larger transport require-
ments, I do not know how a railway 
can run on a loss. The general mana· 
ger saYS that it is running on a loss 
becaUSe of the price of coal v .. hich 
has to be transpor:ted to the south. It 
it is running on a loss, .then economi-
cally it ill a bad thing. So, we have 
to get rid of this Iiliuation. The best 
way is to see that more goods are 
transported and also more quickly, so 
that we caa utilise ~ wagon capa-
city to the maximum. ane! this 1051 ca. 
thereby turned into a gain. 

Then, the question comes in about 
the bifurcation as between the 
So-uthern Railway and the Central 
Railway. This question has been hang-
ing fire for so long, and repeatedly we 
have been told, and a promise was 
also given on the floor of the House 
that this question would be considered 
shortly and the needful would be 
done. Thds is an important issue; 
althou3h. it may not directly be con-
nected with the Supplementary De-
mands, it is a part of the whole, and 
we in the elrtreme south, far away 
from the heart of activity find it VL"rY 
difficult to have quick transport on 
account of these things. The Southern 
Railway Administration may be 
helped by the Centre, and we wQuld, 

also request that our transport may 
be improved. I hope the hon. Minister 
will look into this question and see 
that the Ministry of Railways help us 
in this matter. 

111ft ~ m~ (;fm;:rr) : ~ 
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Mr. Deputy-Speaker: These Sup-
plementary Demands do not relate to 
railway accidents. Whatever the hon. 
Member says has to be relevant, and 
be connected with the Supplementary 
Demands before the House. 
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(Railways) 
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Shri P. Venkatasubbalah (Adoni): 
These supplemtanry demands have 
been brought forward before the 
House for its sanction. I congratulate 
the Ministry on having done so. 

It has been stated that in accord-
ance with the findings of the Public 
Ac<:ounts Committee they have come 
now with a token demand and that 
when the full picture emerges, they 
are going to bring in another supple-
mentary demand for the sanction of 
the whole project. This is in keeping 
with the wishes of the PAC. 

Here I would like to say only one 
thing. It is stated in page 2: 

"There has been further think-
ing in regard to the requirements 
~onnected with the development of 
Mormugao port, which is being 
planned keeping in view the likeli-
hood of the port being eventually 
served by broad gauge rail facili-
ties". 

Has it taken so much time for the 
Ministry to come to a decision that the 
Mormugao port is likely to play a 
very important part in exporting our 
commodities like iron ore to foreign 
countries, thus earning a good deal of 
foreign exchange? 
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[Shri P. Venkatasubbaiah] 
Even while presenting this Demand, 
this Ministry seems to be hesitant. 
They have quaHfied it by saying "id' a 
broad gauge link with the north. if 
one is decided upon". I would request 
the Ministry to take an early decision. 
The development of Marmagao port, 
as also the approaches and the various 
links like Hospet-Marmagao, Hospet-
Londa, Guntakkal-Hospet must be 
taken into consideration to have a 
complete and comprehensive picture 
and the entire route that goes to 
Marmagao which is going to play an 
important role in our export activities 
should be borne in mind. This hapha-
zard way of having conversions into 
broad gauge piecemeal will not take 
us anywhere. So, let them have a 
broad plan and see that Marmagao is 
developed, and that the approaches 
are converted from metre gauge to 
broad gauge as expeditiously as pos-
sible. 

The workload has increased in both 
the Southern and Central Railways. 
Shri Nambiar has also referred to it. 
There has been a demand from the 
Members belonging to the Southern 
States that the Central and Southern 
Railways may be split and a new rail-
way zone created to relieve the con-
gestion and also the workload. I am 
happy to say that the Minister has 
been sympathetic to the representa-
tions made both on the floor Of the 
Hou.e and also in the Consultative 
Committee. He knows the difficulties 
of the region. So, I request him to 
take a decision as quickly as possible. 
He should soon come up with a state-
ment that a separate zone is going to 
be constituted. so that the difficulties 
of the area may be removed. 

With this. I support the demands. 

Shri Muthiah (Tirunelveli): I rise 
to support the Supplementary De-
mands for Grants of Railways. The 
Demands amount to Rs. 2'5 lakhs 
covering miscellaneous expenditure 
and Open Line Works-Additions and 
Replacements. 

The miscellaneous expenditure 
covers three surveys, one in the 
Eastern Railway and two in the 
Southern RaiJway, but there is no 
mention of the survey of the Tirunel-
veli-Kanyakumari line. The Minister 
stated in the Consultative Committee 
in April, 1963, that Rs. 3 lakhs had 
been allotted for this survey, but no 
~urvey work has been undertaken so 
far in this area. 

The Tirunelveli-Kanyakumari, rail-
way project has been pending for a 
very long time, and for some reason 
or other, it has been postponed. It is 
regrettable that even in the Third 
Plan, it was not included. 

There are many points in favour of 
this project. It is going to prove the 
cheapest project when undertaken. 
The distance, after all, is only 45 
miJes, and the ground is level 
throughout and it is mostly waste land 
which can be acquired easily. There 
is only one bridge to be constructed, 
a small one, over the river Nambiar. 
As everybody knows, Kanyakumari is 
one Of the most important pilgrim and 
tourist centres. Pilgrims from all 
over India come there in thousands 
every year. Foreign tourists also go 
there. It is but fit and proper that 
Kanyakumari, the land's end, should 
be connected with the rest of India by 
a railway link. 

I can assure this House that when 
this line is opened, it will prove a 
great boon to thousands and thousands 
of people living in the two districts 
of Tirunelveli and Kanyakumari. 
It will help the development of a 
number of industries in these areas 
with their rich mineral and other 
resources untapped. 

Then I come to another Une, the 
Tuticorin-MeeIavittan Harbour line. 
The Minister stated that Rs. 75 lakhs 
were allotted for this. Thi' work is, 
however. being delayed. The hon. 
Deputy Minister, Shri S. V. Rama-
swamy visited Tuticorin harbour site 
on the 8th of .July and he said while 
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addressing the citizens of Tuticorin 
that the people of Tutocorin should 
voluntarily surrender the necessary 
1ands to be acquired for the railway 
line. The legislators representing 
the constituency convened a meeting 
of the salt-pan owners I presided over 
that meeting and appealed to the 
people came forward to help the 
Government and agreed most wil-
linJ':' v to surrender the necessary 
9.ar.~. They signed the consent forms, 
and did this in a spirit of service and 
sacrifices for the country. I appeal to 
the Railway Mini!lter to take up the 
construction work without delay. 
Acquisition work can be immediately 
undertaken as the ground is cleared 
and there is no experiment. 

1ft~.n-m: ~ ~ (m) : 
~ ~, it ~ Il'ift ifi) ~ 
~~f1l;~~if~!liTt 
~~~If<:~~~~ 
~ I ~~~~it;m1f'IiW'T 
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~~~t I mr.r '1~~~ 
UR~lfiTIm~~t .... 

Mr. Deputy-Speaker: This is not the 
Ileneral debate on Railways. 
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Mr. Deputy-Speaker: It is only for 
the Southern Railway and not the 
Western Railway. 
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902(1\i) LSD-5. 
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Mr. Deputy-Speaker: This has noth-
ing to do with the demands in ques-
tion. 

~ IIifIm: ""' ~ : im f.m;f 
tf'!i~m~~fiI;l:rrtm 
~t.f'!i~ <tt~ w4T 
ij"I\'~<tt~t,~..".~ ~ 

f;II'R v.n ~ 1 

~~:~~~ i('Rf 

tl 
Dr. GaitoD4e (Goa, Daman & Diu): 

I am happy that we are thinking in 
terms of broad gauge line to Mormu-
gao port. These railways of Goa used 
to belong to the port, I think that they 
now belong to the Railways. 

ShrI. ShalmaWlUl 1DwI: Yes. 

Dr. GaitoDtle: I am quite happy 
that this has happened. I am also 

happy that the suggestion I made a 
few months back about changing this 
line into broad gauge has been consi-
dered by the Government. But I am 
surprised at the language used in the 
introductory remarks. It says here: 

"A broad gauge rail link with 
the north, if one is decided 
upon ........ this conversion, it 
decided upon ...... ". 

That means that the Government is 
not yet convinced that it is necessary 
to do these things. But the survey is 
being donducted. Is there no deci-
sion in the mind of the Government. 
Is the survey intended to find out 
whether the decision is necessary? 
Generally such surveys are done with 
a certain goal in mind. Again on the 
last page the note says: 

"The case for converting Hospet-
Landa metre gauge section (en 
route to Mormugao) to broad 
gauge will depend on the pros-
pects of iron are exports, in subs-
tantial quantities, from the Hospet 
Bellary region (over and above 
the are exports now going on 
from the immediate vicinity of 
Mormugao)" 

It is well known that the exports 
from Mormugao are only iron are 
at present amounting to about aix 
million tons. Studies have been con-
ducted by various institutions and 
private bodies to show that much 
larger quantities of iron are can be 
exported. So, I would ask the Gov-
ernment: are the surveys meant to 
find out the way of the broad gauge 
line or it is also to find out the capa-
city of the port as regards the increase 
in exports? Once these two questioWi 
are settled, the problem becomes 
easier. But I am told that these 
stUdies have already been done. Why 
then waste time to do the same thing 
again? We know that we have to 
bave a broad gauge. Then we should 
find out how to do it. This is what. 
I wanted to say. 
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~~~~.m:;;or~taiR 
it ~~ lfu;r 'tiT ~ 'tiT fiI;;m:r ~, 
QfFt q;: ~ ~ ~ ~ ~ I 
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"for converting, to Broad 
Gauge, the Metre Gauge line 
Miraj-Londa-Mormugao, and ot 
the branch line from Miraj to 
Kolhapur." 
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~ ~ 'f" "R" RrrT if ~ 'fT<iT ~ I 
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''for converting Hospet-Londo 
Metre Gauge line to Broad Gauge, 
to connect with the Board Gauge 
line already under construction 
trom Guntakal to Hospet." 
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8hri J. N. Bazarika (Dibrugarh): 
Mr. Deputy-Speaker, Sir, I support 
these supplementary demands for car-
rying out the programmes of the rail-
ways. I am particularly interested in 
the board gauge project in Assam. As 
the House knows, it is very important 
and urgent from every point of view. 
I am really surprised why the prog-
ress is not very rapid. I do not know 
why the Government has not started 
the work with great speed in view of 
the situation prevailing in the State of 
Assam, on the borders. I wish the 
broad gauge project in Assam is 
implemented without further delay. 

Then, I want to draw your attention 
to one thing; I do not know why the 
impact of the attack by the N aga 
hostiles on the train has still remain-
ed; I do not know why the situation 
has not been improved. The normal 
running Of trains between Gauhati 
and Dibrugarh has not been resumed 
as yet. The Government, and parti-
cularly the Railway Board, should 
have taken up this matter with the 
Government of Assam as to how to 
arrange security measures for running 
passenger trains at night. At night, 
the trains do not pass over the areas 
adjacent to the Naga Hills. I do not 
know how long this will continue. It 
should not be allowed to remain like 
this for long. Even during the British 
time, the companies opened railway 
lines in Assam and the Government 
arranged for the settlement of people 
near the railway lines. I do not know 
why the Railway Board are not yet 
taking up this matter with the Gov-
ernment of Assam and arrange to 
settle some people near the railway 
linns so that from the security point 
of view. it will be safe to run the 
trains there. The population could 
remain there as a measure of security. 
Or. some a1ternatilve !!Cherne should be 
arranged. 
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There are branch lines nearby: one 
is from Chaparmukh to Silghat; the 
other is from Furkating to Jorhat viii 
Badulipara. When these branch lines 
are connected with each other, they 
should serve as a chord line just all 
the line fr0m Mughal Sarai to 1I0wrah 
and the alternative line from Mughal 
Sarai viii Patna. So, the line willi re-
main connecting Dimapur and the 
Naga territory. The other alternative 
chord line would be there through 
Nowgong and other places. It will not 
be very long. It will be some 50 to 60 
miles. I think then that the railway. 
will be secure from the Naga hostiles. 
From that point of view also it will 
be very good for the country. Recent-
ly, the bridge knows as the Dhansiri 
brdige on the national highway had 
been washed away by the floods, or 
It has been damaged due to some 
sabotage action. I think this has been 
investigated by the Government of 
Assam-whether it is an act of sabo-
tage or whether it was damaged due 
to floods. There has been some crisis 
in transportation between upper and 
lower Assam. Therefore, if this alter-
native line is opened many problems 
will be solved. 

The other small thing which I want 
to refer to is this. In spite of the 
promises given by the Railway Min-
istry, the Railway Board, the exten-
sion of the railway line from Talap to 
Dhola, a distance of about five to six 
miles, has not been done. Promises 
have been made by the Board; I re-
ceived letters from them. But in spite 
of this, the small extension has not 
been given. I wonder what the rail-
way is doing there. I request the 
Railway Minister and the Deputy 
Ministry of Railways-the members 
of the Railway Board are also 
sitting over there-to take up 
these matters seriously. 

.n.m ~_ QU (~) :". 
~~,it~tmit~ 

,i~~~I~~~ ~ 
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Shr! Scmavaae (Pandharpur): Sir, 
while cDngratulating the Railway Min-
istry fDr bringing fDrward the Sup-
plementary demands fDr grant. for 
Railways I cannDt refrain frDm saying 
after reading the introductDry re-
marks on page 1 and the explanatory 
note on page 2, that the hesitant 
pDlicy Dt the Railway Ministry in 
taking up survey wDrks and execut-
ing them with speed is respDnsible fDr 
\he piecemeal asking of demands in 
this way. Immediately after the 
demands were granted in April, they 
lillY, there was a re-thinking of the 
whDle issue. I wDuld like tD read 
frDm page 2, para 4 (ii) (a). Here it 
is stated as follows: 

H After the Railway Budget fDr 
1963-64 had been vDted, there has 
been further thinking in regard to 
ihe requirements cDnnected with 
the development Df MDrmugaD 
port". 

Sir, this is what I say, a hesitant 
pDlicy. Why the conversion should 
not have gDne far ahead with the ex-
perience they had of conversion 
of Buch railway lines? I think thi8 

~olicy is a hesitant policy. The aecond 
supplementary demand pertaina to the 
surveys. The Ministry is very eager 
tD carry on the surveys but they keep 
them in cDld storage. They have dDne 
iii; at several places. There have bee». 
persistent and heavy demands from 
rural areas particularly in my consti-
tuency, Pandharpur for cDnversiDn at 
N. G. lines into brDad gauge linea. 
That demand was made long lDng agD 
and as a result of several demands, 
surveys were undertaken and they 
are being kept in cDld stDrage. The 
passengers and pilgrims gDing tD 
Pandharpur have been carried actual-
ly in gDods wagDns and this wal 
brDught Dut in the meetilllg of the 
advisDry cDmmittee and the standin& 
committee. These cDmplaints were 
brDught to the nDtice of the Railway 
Ministry but they have nDt heeded to 
the demands of the cDnversion of 
these N. G. lines to brDad gauge. I 
dOl not knDw why. The surveys had 
taken place and they were put in 
CDld storage and this is the Way thing. 
are moving. So, I would like to make 
a special request to the hon. Minister 
to give full thDught tD this and to 
carry Dut the surveys and cDmplete 
the wDrks, and· nDt tD gi,ve hDpe to the 
people of the area and Keep them 
waiting and waiting. TherefDre, I 
say Sir, that this hesitant policy 
should be abandoned. 

I wDuld invite the attentiDn of the 
Deputy Railway Minister Shri Shah-
nawaz Khan tD this aspect. He visited 
my constituency recently and he has 
seen himself and I cDuld not meet him 
then. I had made a request in my 
letter saying that my Dnly request Dn 
behalf of my constituency was that 
the conversiDn of the N.G. lines tD 
brDad gauge lines· ShDUld be under-
taken as early as possible at least 
befDre the cDmpletiDn of the third 
five-year plan. 

With these WDrds, Sir, I would 
earnestly hope ·that the Railway MiIl-
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ister who is very efficient and who W 
very dable, would not delay to fulfil 
the aspirations Of the peop!e after 
having undertaken the surveys and 
would not keep them in cold storage. 
That should not be the policy. With 
these words, I support the demand. 

8hrl Sheo Narala (Bansi) _ore 

Mr. Deputy-Speaker: There's no-
thing about U.P. in supplementary 
demands. 

Shr( Sheo Narain: I want to IllY 
IIOmething, Sir, about this. Others 
also would like to speak. 

Mr. Deputy-Speaker: Those mem-
bers who are concerned can ~esk. 
Shr;, Priya Gupta. 

Shrl Priya Gupta (Katihar): May I 
speak, Sir? 

Mr. Deputy-Speaker: l have calle. 
him. 

An Bon. Member: He is becoonlna 
intelligent. 

Shri Priya Gupta: I am just tryin, 
to learn as I grow older. 

Mr. Deputy-Speaker: Order, order. 

Shri Priya Gupta: He made that 
comment and therefore I had to reply. 

Mr. Deputy-Speaker, Sir, I am very 
glad that I have been given a chance 
to speak on this subject. I wish to 
make some observations which I hope 
will not be misconstrued by my hon. 
friends over there. Of course, for the 
discussion on these Supplementary 
Demands on'y a very short time has 
been allotted, but the main Railway 
Budget was debated for so many 
hours in this House during whlch 
many suggestions and complaints 
were made. 

Mr. Deputy-Speaker: There are 
only two Supplementary Demands and 
the hon. Member should be brief con-

fining his remarks to those 
Demands only. 

nro 

Shrl P~ Gupta: I know that, Sir, 
and I have gone through this. Unfor-
tunately, none of the complaints or 
observations made during the last 
Railway Budget debate has at least 
been replied to by the Railway Min-
istry. I feel that all these pape1'8 
which form the proceedings of the 
debate in this House and copy ot 
which goes to the Railway Ministry 
are kept in the waste paper basket. I 
suggest-this is my humble submi&-
sian-that whenever Railway budgets 
in future are to be placed before the 
House, let them be placed before the 
House, votes taken and passed by a 
majority vote, as the Government has, 
without any discussion. It is no use 
wasting our time and energy on mak-
ing observations during debate here 
because nothing is given any heed to 
by the Railway Minister. Anyway, as 
my senior colleague has asked me, I 
want to make a few observations. 

Mr. Deputy-Speaker: We are con-
cerned with the Supplementary De-
mands here. 

Shrl Priya Gupta: If the zonalisa-
tion of the Railways, discussed by 
some Members, can come under this, 
these things can also come. 

Mr. Deputy-Speaker: This is not a 
general discussion on the Railway 
Budget. 

Shri Priya GuiK&: Regarding sur-
vey, construction and other things, I 
would request the Railway Ministry 
not to commit such follies as have 
been committed already in the Assam 
section of N. F. Railway recently. For 
the improvement of traffic in Assam, a 
cabin worth about Rs. 1 lakh and odd 
was being built or was in the process 
of completion in Gauhati Station in 
connection with Gauhati yard remo-
delling. It has not come into use at 
all. It is going to be demolished now 
because the plan will have to be 
changed for lengthening the loop lines 
as these lines fOr receiving trains are 
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not sufficient. This is wastage of pub- . 
lic money and an instance of how fina-
lisation of construction is being done. 

Secondly, after the Brahmaputra 
Bridge was opened to traffic, lack of 
foresight in the planning of the New 
Gauhati Yard and Narangi Yard was 
detected. Through goods trains and 
other goods trains are being manned 
by the Double Crew system. Because 
the station yards are not laid out in 
proper rerspective, the trains cannot 
be receilVed at the station yards in 
time as the path is very limited and 
trains are made to wait at the outer 
signal of the Station. In that process, 
sometimes double ,the time is requir-
ed; and when it is more than 10 or 12 
hours, the drivers, firemen and guards 
claim rest and it attracts the eyes of 
the RaiJway Board. Therefore, th(' 
N. F. Railway Administration has 
introduced the Double Crew system to 
camouflage the defects in yards. When 
one guard is having his rest the other 
guard will be working, and the same 
will be the case in respect of drivers 
and firemen. I would request you to 
Bee the total running time Of through 
goods traiills leaving Alipore-Duar 
Junction. Take the figures for one 
month prior to the operation of the 
double crew system with the coming 
into operation of the Brahmaputra 
Bridge-that is, under the single crew 
system-and the figures for one month 
after the double crew system has been 
introduced. I would like the Railway 
Ministry to examine this point. My 
submission is that with the coming 
into operation Of the double crew 
system the guards, drivers and fire-
men do not get the proper rest requir-
ed to do away with the fatigue which 
is an essential factor for overcoming 
accidents. They have been given some 
ordinary rest vans to rest during this 
period where they do not get . rest 
houses or running rooms. In addition, 
monetary loss is also there. This may 
kindly be reviewed. 

The Deputy Minister in the MinIs-
try of RallwaYs (Shrl S. V. Kama-
IIWam,y): Is all this relevant? 

Sbri Priya Gupta: This is all rele-
vant because this is iill cODIlectioD 
with the improvement of traffic in 
Assam. 

The Minister of RaUwall (Sardu 
SW&rIUl SiDgh): I hope the hon. 
Member is not very serious when he 
says that it is all relevant. He CaD 
go on if he likes, but it is certainly 
not relevant. 

Shri Priya Gupta: Thirdly, there 
are two types of diesel engines-
YDM-3 and YDM-4--engines running 
on long-hood and short-hood sYstem.. 
When an engine runs with long-hood 
in the front, the diesel gas goes inside 
the drivers room and does great harm 
to his lungs whereby the health of the 
driver is affected. This can be done 
away with only by changing the coup-
lings. This is not beiillg done because 
one type of engine has got common 
type of coupling on both ends and the 
other type has not. My suggestion. 
therefore, is that for the sake of sav-
ing the staff from earlier medical in-
capacitation, this may be resorted to. 
The orily ground put forward by the 
N. F. Railway Administration is that 
by running diesel engines in one direc-
tion the gears and other things are 
worn out by friction and therefore 
they have to run them in both the 
directions. 

Then, while I am on this subject,. 
I want to poiillt out one thing. Very 
recently. Sir, the Accident Committee 
visited Katihar. At Katihar I think; 
they had a short stay in the officers' 
rest house. For this short stay the 
officers' rest house was air-conditioned 
by stripping off the air-conditioning 
plant from the office and installing it 
there. I am sure my senior colleagues 
here who are in this Committee never 
wanted it. But this was how public 
money was wasted in Katihar where 
the committee stayed only for a few 
hours. For a few hours the aill"-condi-
tioning p'ant was stripped off from 
the office and installed in the rest 
house only to give khana-dana and aU 
these things. 
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8udar SWar8Jl 8JDch: Wu the hon. 
Member invited to that /chana-dana? 

Shri PriYa Gupta: I was not pre-
lent there. Why should the hon. !4jn.. 
ister get irritated? 

Sardar Swaran SiDgh: I am not 
getting irritated. 

... Deputy-Speaker: Order, order. 
The hon. Member must conclude now. 

Sbri Priya Gu.pta: Sir, you your-
self interrupted me several times. 

Mr. Deputy-Speaker: Nobody haa 
taken more than 5 minutes. The hon. 
lIIember has already taken 8 milllutes. 

Shri Priya GlIpta: Sir, be kind 
enough to give me one more minute. 
The N. F. Railway workers have been 
demanding for the grant of three 
increments to Class III and Class IV 
staff which has been given to the 
gazetted officers, but their demand has 
not yet been acceded to. 

Mr. Deputy-Speaker: It has not!tine 
to do with the Supplementary De-
mands before the House. He is speak-
ing about matters irrelevant to the 
Demands before the House and still I 
am allowing him. 

Shri PriYa Gupta: Let me submIt, 
Sir, that the people illl Rangapura 
North and Rangiyia section who work-
ed during the war emergency time, 
how do know how they have been 
compensated. A few of them have 
been picked up and given three in-
crements whereas oth~s have not 
beon given. Why is there this discri-
mination? 

Mr. Deputy-Speaker: This is about 
survey. We are not concerned here 
wi-'h overtime and other things. 
Order, order-Shri Parashar. (Inte?'-
Tuptions). 

Shri Priya Gupta: Unfortunately, 
Sir, I have been called in the end and 
no time has been given to me. 

Mr. Deputy-Speaker: Order, order. 
Please sit down-Shri Parashar. 

Shri Priya Gupta: Let not by sub-
missions be laughed out by the· 
Minister. 

Sardar SWaNn SiDgh: You want 
that I should not get irritated. Whea-
l am trying to be happy even then 
you are not happy. 

Shri Parashar (Shivpuri): Mr._ 
Deputy-Speaker, Sir, on these Supple-
mentary Demands for Grants I have 
to make only two submissions regard-
ing the Southern Railway and the 
Northern Railway. So far as the 
Southern Railway is concerned, I had 
had an opportunity very re-
cently to travel from Madras to Pam-
ban. I was tra.velling by the Boat 
Mail. Then I had to travel by some 
loop lines and metre gauge railway 
also. In those trains we have got the 
three-tier sleepers. I suggest that there 
shbuld -be some survey about this 
point also and some improvement 
should be made. My submission is 
that not even a man like me, a man 
of short stature like me, who can 
creep in into any third-class sleeper, 
could not sleep there. I found it verY 
difficult to creep in and sit or sleep 
there. You can imagine the plight of 
other passengers who are tall. There-
fore, there should be some survey 
about this and the railway adminis-
tration should have these wagons re-
constructed so that the passengers 
can be seated comfbrtably and they 
can also sleep. 

Shri S., V. Ramaswamy: This is 
survey of the coach. 

Shri Nambiar: Survey of length of 
the coach so that people can get in 
comfortably. 

Shri Parashar: I am talking about 
the length between the three tiers in 
the sleeper coach. 

About the development of the fron-
tier railways I have to say that mere 
development of the frontier railways 
will not do unless they are very well 
connected with communications in the 
internal parts of the country. For 
instance, whatever we have at this 
time is only railway lines running 
from the north or from Delhi up to 
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Assam or up to Bengal. There should 
be a second line of communication. 
That is essential for our defence and 
also for development. It will act 

as a second line of defence. So, it 
is essential to have a second line of 
communication. Therefore, my hum-
ble suggestion is that the railways 
should undertake a survey for laying 
down railway lines joining Bengal 
and Orissa to Assam and Bihar, 
thr(mgh, S'outh-east and northern 
parts of Uttar Pradesh, Madhya Pra-
desh and Rajasthan, connecting 
Sawai Madhopur to Kanpur via 
Jbansi, Shivpuri and Sheopur. 
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Shri K. L. MOre (Hatakanangle): 
Mr. Deputy-Speaker, I rise to support 
the Demands for Grants relating to 
the Ministry of Railways. On this 
occasion, it is my first and foremost 
duty to pay my hearty congratulations 
to the Railway Minister for including 

the most important line, the Miraj-
Kolhapur line in these demands. At 
present that is a metre-gauge line and 
now it is proposed to convert it into 
a broad-gauge line. I agitated this 
point when I participated in the dis-
cussion on the Railway budget last 
time and brought it to the notice of 
the Railway Minister. Now I am 
happy that he had taken into consi-
deration this demand and included it 
in his programme. Therefore, I sup-
port this demand for grant for an 
engineering and traffic survey for con-
verting into broad-gauge the metre-
gauge line Miraj-Londa-Mormugao 
and the branch Une from Miraj to 
Kolhapur. Here my first and foremost 
duty is to congratulate the Minister 
and the Ministry. With these words, 
I support the supplementary demands 
for grants. 
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Mr. Deput;r-Speaker-: I find that 
Shri Shoo Narain ill not present. Shri 
Shahnawaz Khan. 

Shri Shalmawaz Khan: I am grate-
ful to ali the hon. Members who have 
taken part in this debate and support-
ed the supplementary demands for 
grants. Without going into all great 
details, I would li.Jr.e to cover as IIlIlIl7 
points that have been raised here .. 
possible. 

Shri Nambiar raised the question of 
the restoration of the Out Agency. 
Though it is not strictly within the 
purview of this demand, I shali look 
into this matter and if there are suffi-
cient reasons for restoring it, I shall 
certainly restore it. 

Then he talked about the slow prog-
ress of the electrification Of the Tam-
baram-Villupuram line. I can assure 
him that there is no slowing down. 
The work is progressing fairly fast. 
We have ordered locomotives from 
Japan and as soon as those locomotwes 
start arriving the line would be open-
ed. We hope that would be done by 
the end of next year. He also wanted 
the electrification to be extended to 
cover the Neyveli Project, that is, up 
to Virudhachalam. At present, there 
is no proposal to do that. It an 
depends upon the transport require-
ments of the area. When we find there 
is sufficient justification for extending 
the electrification, we shall not hesi ... 
tate to do so. 

He a1so referred to the doubling of 
the line from Jolarpet up to Shoranur. 
The work is already in progress bet-
ween Jolarpet and Erode. Since we 

are going to have certain line capacity 
up to Erode, we hope we will be able 
to cope with all the traffic that is offer-
ed at present. 

Then, a number Of hon. Memben 
referred to the bifurcation of Southern 
and Central Railways. It is not a new 
demand. Here I would like to reiterate 
·what was said by the hon. Railway 
Minister during the reply to the 
general budget discussion. The railway 
zones are created purely for opera-
tional needs of the railways. So long 
as we are able to cope satisfactorily 
with the traffic that is offered, we 
feel there is no need for creating any 
fresh zones. We have carried out an 
analysis of Workload and we find that 
we are able to cope with the trafBc 
fairly satisfactorily. So, for the pre-
sent, there is no such proposal for 
bifurcation. But, as the hon. Railwa;r 
Minister said during the budget dis-
cussion, if at any stage it is felt that 
the operational requirements of the 
railways are such that new zones 
should be created, We shall not hesi-
tate to do 80. 

I am grateful to my hon. friend, 
Shri Yashpal Singh, for taking up the 
issue of 8.S. Light Railways. There, 
again, the narrow gauge line is serv-
ing a useful purp'Ose. There is a road 
also running almost parallel to this 
narrow gauge line. At present there 
is no proposal of converting it into 
broad gauge. 

Certain hon. Members were critical 
of the fact that we had used the words 
''if it is justified, the railway line 
wili be converted from metre gauge 
to br'oad gauge". In order to under-
take any work a survey is the first 
thing that has to be undertaken and 
it is only after the surv:ey is comple-
ted that we know what the expen-
ses are going to be and what the 
likely earnings are going to be and it 
is in the light of those findings that a 
final decision is taken. A number of 
ministries are involved in this, in the 
development of Marma,goa Port. There 
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is the Ministry of Economic and De-
fence Co-ordination; then there is the 
Ministry of Transport. We are al-
ready in consultation with each other 
and as SOOn as the surveys are com-
plete, certain decisions will be taken. 

Then, my hon. friend, Shri Muthiah, 
talked about the Tinnevely-Cape 
Comorin survey. This is already in-
cluded in the Budget and the work is 
already in progress. 

My hon. friend, Shri Hazarika, was 
critical of the fact that the progress 
on the new broad gauge line which 
has been decided for extension into 
Assam is not fast enough. I can 
assure him that this work is pro-
gressing at the top priority; it is pro-
gressing as fast as the RaIlways can 
cope with. 

Shri Basllmatari (Goalpara): May 
I know when work is likely to start? 

Shri Shahnawaz KhaD: Work is 
already in progress. 

Shri Hazarika also wanted that both 
sides of the track should be cleared 
and people should be settled on that 
SO that it will provide security to the 
railway line. This matter has already 
been taken up with the Assam Gov-
ernment. 

My hon. friend, Shri Sonavane, felt 
that it was the habit of the Railways 
to carry out surveys and then put 
them in cold storage. Surveys are 
carried out and where there is justi-
fication for constructing new lines, a 
decision is taken and new lines are 
constructed; but where there is no 
justification, that survey has to be 
put in the cold sforage. 

Shri Sonavane: What about the 
line from Latur to Miraj? 

Shri Shahnawaz Khan: That does 
not find a place so far; later on, if 
there is any justification at a later 
stage we will see. But all round we 

are going in fOr large-scale c:onver-
li"ons. 

Shri Priya Gupta said or rather 
warned us not to repeat the follies 
which had so far been committed on 
the Assam link. We are always pre-
pared to benefit from his wisdom. 

Shri Pri;ra Gupta: You put a check 
on them; do not take it personally. 

Mr. Deputy-Speaker: Have you 
finished? 

Shri ShaluaaWIIS Khan: Yes, Sir. 

Mr. Deputy-Speaker: Are the cut 
motions being pressed? 

Shri Prabhat Kar: No, Sir. 

The cut motions were, by leave, with-
drawn. 

Mr. Deputy-Speaker: The question 
is: 

'"!'hat the respective Supple-
mentary sums not exceeding the 
amounts shown in the third 
column of the order paper be 
granted to the President to de-
fray the charges which wiJJ come 
in course of payment during the 
year ending the 31st day of March, 
1964, in respect of the foU·owing 
demands entered in the second 
column thereof: 

Demands Nos. 2 and 15." 

The motion was adopted. 

13.36 hrs. 

WAREHOUSING CORPORATIONS 
(AMENDMENT) BILL 

The Deputy Minister in the MiDistr;r 
Of Food and Agriculture (Shri A. M. 
Thomas): Mr. Deputy-Speaker, Sir, I 
beg to move: 

''That the Bill to amend the 
Warehousing Corporations Act, 
1962, be taken info consideration." 


